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Note: The given changes in all these states are being made for a period of one year, effective from April 1, 2020.
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Sources: Acts and Ordinances providing and amending salaries and allowances of MLAs and MLCs — please see endnotes for details; PRS.
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Sources: Various government websites of respective countries- please see endnotes for details; PRS.
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Note: This table only gives the basic pay and does not include allowances, such as daily allowance, housing, medical care, and pensions.
Sources: Acts of states providing salaries and allowances of MLAs; Seventh Pay Commission; the Election Commission (Condition of
Service of Election Commissions and Transaction of Business) Act, 1991; the Governors (Emoluments, Allowances and Privileges) Act,
1982; the High Court and the Supreme Court Judges (Salaries and Conditions of Service) Amendment Act, 2017; PRS.
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e 31 144,265 0.002%

i i

IR U 174 512,861 0.003%

Sources: Acts of states providing and amending salaries and allowances of MLAs, MLCs, Ministers, Whips, Speakers, and Leader of
Opposition; Budget Documents 2020-21 for Bihar, Gujarat, Himachal Pradesh, Karnataka, Kerala, and Uttar Pradesh; PRS.
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Note: The given changes in all these states are being made for a period of one year, effective from April 1, 2020. For Karnataka, the table
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does not cover certain allowances such as travel allowance, and daily allowance.
Sources: Various Acts and Ordinances of these states providing and amending salaries and allowances of various state constitutional
positions — please see endnotes for details; PRS.

1 Bihar Legislature (Members Salary, Allowance and Pension) Act, 2006, http://vidhansabha.bih.nic.in/pdf/member_salary acts.pdf.

2 The Payment of Salaries and Allowances (Amendment) Ordinance, 2020,
https://prsindia.org/files/covid19/notifications/4442.KL_Salaries_Ordinance 2020 Apr%2030.pdf; Kerala Payment of Salaries and
Allowances Act, 1951,
http://www.niyamasabha.org/codes/14kla/The%20kerala%20Payment%200f%20Salaries%20and%20Allowances%20-Act.pdf; Revised
rates of Dearness Allowance for state government employees, April 2019,
http://www.finance.kerala.gov.in/includeWeb/fileViewer.jsp?did=b8yh2sf4uc7xc7xf.

8 Karnataka Legislature Salaries, Pensions and Allowances and certain other law (Amendment) Ordinance, 2020,
https://prsindia.org/files/covid19/notifications/3127.KA_Salaries_Pension_Ordinance 2020 Apr%2010.pdf; Facilities to Members of
Karnataka Legislature, http://www.kla.kar.nic.in/council/FTMANDEXM.PDF; Karnataka Legislature Salaries, Pensions and Allowances
Act, 1956, https://indiacode.nic.in/bitstream/123456789/7160/1/2%200f%201957 %28E%29.pdf; Karnataka Ministers Salaries and
Allowances Act, 1956, http://dpal.kar.nic.in/pdf_files/5%200f%201957 (E).pdf.

4 Gujarat Salaries and Allowances of Members, Speaker and Deputy Speaker of the Gujarat Legislative Assembly, Ministers and Leader of
the Opposition Laws (Amendment) Ordinance, 2020,
https://prsindia.org/files/covid19/natifications/5214.GJ_Ordinance_MLA_Salaries_Reduction_Apr%208.pdf; Salaries and Allowances to
the Member of the Legislative Assembly, http://www.gujaratassembly.gov.in/mlafacility.htm; Gujarat Salaries and Allowances of
Members, Speaker and Deputy Speaker of the Gujarat commencement. Legislative Assembly, Ministers and Leader of the Opposition Laws
(Amendment) Act, 2018, https://Ipd.gujarat.gov.in/assets/downloads/ACT _NO 18 OF 2018.PDF.

® Himachal Pradesh Regulation of Salaries and Allowances of different categories in Certain Exigencies Ordinance, 2020,
https://prsindia.org/files/covid19/notifications/6754.HP_ordinance_salaries_legislators_apr_11.pdf; Salary and Allowances of Speaker,
Deputy Speaker and Members Himachal Pradesh,
https://hpvidhansabha.nic.in/Home/FormFilePdf?filepathName=http%3A%2F%2F10.25.128.163%2FFileStructure%2FAssemblyFiles%2F
12%2F19.pdf&Filename=%2FAssemblyFiles%2F12%2F19.pdf; Salaries and Allowances of Ministers (Himachal Pradesh) Act, 2000,
https://indiacode.nic.in/bitstream/123456789/5729/1/the_salaries_and_allowances_of ministers_%28himachal_pradesh%29 act%2C_200
0.pdf; Salaries, Allowances and Other Benefits of the Chief Whip and the Deputy Chief Whip in the Legislative Assembly of Himachal
Pradesh Act, 2018, https://indiacode.nic.in/bitstream/123456789/3335/1/CHIEF%20WHIP%200F%20HP.pdf.

& Uttar Pradesh State Legislature (Members Emoluments and Pension) (Amendment) Ordinance, 2020,
https://prsindia.org/files/covid19/natifications/6972.UP_Ordinance%20MLA%20MLC%20Salary April%2011.pdf; Uttar Pradesh
Ministers (Salaries, Allowances and Miscellaneous Provisions) (Amendment) Ordinance, 2020,
https://prsindia.org/files/covid19/notifications/6976.UP_Ordinance%20Ministers'%20Salary April%2011.pdf; Uttar Pradesh State
Legislature (Members Emoluments and Pension) Act, 1980, http://uplegisassembly.gov.in/getimageHandler.ashx?ID=21267&con=11,;
Uttar Pradesh State Legislature (Members' Emoluments and Pension) (Amendment) Act, 2016,
http://www.upvidhai.gov.in/MediaGallery/21_of 2016.pdf; Uttar Pradesh Ministers (Salaries, Allowances and Miscellaneous Provisions)
Act, 1981, http://uplegisassembly.gov.in/getimageHandler.ashx?ID=21244&con=11.

7 Bihar State Legislature (Members' Salaries, Emoluments and Pension) (Amendment) Rules, 2020, April 17, 2020,
https://prsindia.org/files/covid19/notifications/BR_MLA_Salaries_Amendment_Rules Apr_17.pdf.

8 Gujarat Salaries and Allowances of Members, Speaker and Deputy Speaker of the Gujarat Legislative Assembly, Ministers and Leader of
the Opposition Laws (Amendment) Ordinance, 2020,

https://prsindia.org/files/covid19/notifications/5214.GJ_Ordinance_ MLA_Salaries_Reduction_Apr%208.pdf.

® Order no. 27, Certain austerity measures due to economic slowdown, Finance Department of Telangana, March 30, 2020,
https://prsindia.org/files/covid19/notifications/1682.TS salaries_deferment MAr_30.PDF; Order no. 26, Deferment of payment of salaries,
Finance Department of Andhra Pradesh, March 31, 2020,
https://prsindia.org/files/covid19/notifications/1330.AP_deferrement_salaries_mar_31.PDF; Order no. 13686/F, Deferment of salary in
view of economic impact of COVID-19, Finance Department of Odisha,
https://prsindia.org/files/covid19/notifications/1147.0D_Deferment_salary Mar_31.pdf.

10 The Constitution of India, https://www.india.gov.in/sites/upload_files/npi/files/coi_part_full.pdf.

1 Finance Act, 2018, March 29, 2018, http://egazette.nic.in/writereaddata/2018/184302.pdf.

12 Maharashtra Legislature Members’ Salaries and Allowances Act, 1956,
https://indiacode.nic.in/bitstream/123456789/7833/1/mah._xlix_of 1956.pdf; Gujarat Salaries and Allowances of Members, Speaker and
Deputy Speaker of the Gujarat commencement. Legislative Assembly, Ministers and Leader of the Opposition Laws (Amendment) Act,
2018, https://Ipd.gujarat.gov.in/assets/downloads/ACT_NO_18 OF 2018.PDF.

18 UK Parliament website, https://www.parliament.uk/about/mps-and-lords/members/pay-mps/; The National Assembly in the French
Institutions, International Affairs and Defence Service, February 2013, http://www.assemblee-
nationale.fr/connaissance/fiches_synthese/septembre2012/national-assembly.pdf; Website of Remuneration Tribunal — Australia,
https://www.remtribunal.gov.au/about-
us#:~:text=The%20Remuneration%20Tribunal%20is%20an,appointed%20by%20the%20Governor%2DGeneral.; Website of Victorian
Independent Remuneration Tribunal, https://www.vic.gov.au/members-victorian-independent-remuneration-tribunal; Website of
Remuneration Authority of New Zealand, https://www.remauthority.govt.nz/, Salaries and Allowances of Members, Website of Parliament
of Canada, https://lop.parl.ca/sites/Parlinfo/default/en_CA/People/Salaries — all last accessed on June 16, 2020.
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